9 Oral Answers

DR.SAROJINI MAHISHI : The amount
provided is Rs, 25 lakhs, and not Rs. 22 lakhs,
for the construction of youth hostels in West
Bengal. I think the Minister of Tourism of
West Bengal also agreed that it should be
set up at Darjeeling, Digha, which is a beach

resmt't, can be deweloped by the State Govern-
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Changes in Investment Policy towards
India by Japan

*428. SHRI S.M. KRISHNA:
SHRI NIHAR LASKAR :

Wili the Minister of FINANCE be pleased
to state

(a) whether it is a fact that a Japanese
Mission headed by Mitsubishi, afterits visit to
India, suggested to the Japanese Government
for changes in regard to investment policy
towards India;

) (b) il so, how far these changes in Japan’s
investment  policy will help India; and

(c) what arc the items on which Japan
has shown tercst in India?

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): (a) Gover-
nment have no information in this regard.

(b) Dwes not arisc.

(¢) During the last one year the Japanese
have shown interest in the export/manufacture
of items like Osszin, Flourspar, Electronic
components, Deep sea fishing, Power cables
Textile machinery, Fertilizers, T.V. Transmi-
ssion equipm:nt, Dry cells, Capacitors, High
Carbon and Special grade wire rods etc,

SHRI 8. M. KRISHNA : Is it not a fact
that a delegation consisting of 12 leading
Japanese industrialists, led by Mitsubishi, came
to India about a month and a half ago, went
round the couniry meeting industrilalists as

Jyaishtha 21, 1893 (Saka)

Oral Answers 10

well as Government officilas to find out if the
investment climate in India had appreciably
changed after the last elections? Has it also
come to the noiice of Government that the
leader of the delegation in a press interview
said that after the recent gereral elections in
India the investment climate had appreciably
changed ?

SHRI YESHWANTRAO CHAVAN:
At least T will correct him in ccrtain matters,
The leader of the delegation was not Mitsu-
bishi because it is a concern.

SHRI S.M. KRISHNA: I know'®
Nakagawa was the leader,

SHRI YESHWANTRAO CHAVAN :
Mr. Nakagawa, the Managing Director of the
company, was the leader. They came here,
weni round, saw thing and made a statement
bzfore lcaving India at Calcutta, They indi~
cated some good feelings about India and
expressed the view that the hon. Member
has mentioned. But we have not got any infor-
mation whether they have made any rccomme-
ndation to the Government of Japan. That
we do not know, but certainly we know that
they have issued some statement. They have
also assured us that they will send us some
report, We are expecting that repcri.

SHRI $.M. KRISHNA : During the last
visit of the Prime Mirister of India to Japan
it was suggested that a small cell of the India
Investment Centre, attached to the Indian
Embassy, would be started in Tokyo so that
the leading industriahists of Japan could be
educated about the investment sphere in New
Delhi and other parts of lndia. 1 would like
to know if Government have taken steps to
start that cell in Tokyo: If so, what is tho pro-
gressthatthecell hasmadein attracting Japa-
nese investment in India?

SHRI YESHWANTRAO  CHAVAN:
1 have not got exact information about any
decision taken by Lhe Investmcent Centre to
start a local office there. It is a question of
finding out various methods of getting the
Japanese industrialists and other people
interested in investment in India, That can
be done in many ways. A cell or office is also
one of the ideas. But at the presentmoment I
have not got any definite information about
the cell idea.

SHRI N. SREEKANTAN NAIR : Has



11 Oral Answers
the attention of the Government been drawn
to  a newspaper statement that America is
utilising Japan to curb and, if possible,demolish
our industrial development? It was puolish-
ed in yesterday's papers. Instead of aiding
they are trying to sabotage.

MR. SPEAKER : This is about Mitsu-
bishi and not about the Americans.,

SHRI SHYAMNANDAN MISHRA : He
has said that Japan is being used for that
purpose.

MR. SPEAKER :
connect anything.

In this way you can

Circulation of Chunterfeit Currency

*429, SHRI P. VENKATASUBBAIAH:
Will the Minister of FINANCE be pleased to
state

(a) whether Government are aware that
there is a large scale circulation of counterfeit
currency in the country;

(b) f so, the steps Government have so
far taken to chech the circulution of counter-
feit currency; and

(¢) whether any forcign power is imvolyed ?

THI MINISTER OF STATL IN THE
MINISTRY Ob° FINANCE (SHRI K.R;
GANESH): (a) From the number o
counterfeit currency notes recovered in cir-
culation or seized by the police from counter
feiters, it would appear that the problem of
circulation of counterfeit currency, although
not completely eradicated, 15 of a magnitude
which can b: considered extremely small
in relation to the totality of currency in cir-
culation.

(b) A statement explainirg the position 1n
brief is laid on the Tabl: of the House.

(c) There is no evidence to suggest that
any foreign power is involved in the circulation
of counterfeit currency in this country,

Sratement

The offences relating to counterfeiting of
currency and bank notes come under the
Indian Penal Code, which alrcady provides
for deterrent punishment. The offences of
counterfeiting and forgery are dealt with by
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the State Policy authorities, who keep a watch
in this behalf and organise raids on infor.
mation of counterfeiting being done by an¥
person. The Central Bureau of Investigation
also keeps the problem of counterfeiting of
Indian currency under continuous study by
kecping records of different techniques adopted
and by reviewing periodically the appearance
of counterfeit Indian currency, They have also
created a ‘cell’ in their Economic Offences
Wing to undertake investigations of serious
offences of counterfent currency and coordi-
nate the investigations in the States, Govern-
ment are setting a new bank note Press at Dewas
to print notes of the denominations of Rs.10/-
and above where the printing technology to
be used will be such as to make counterfeiting
of these notes extremely difficult, 1f not impo-
ssthle.

SHRI P. VENKATASUBBAIAH : s the
Government aware that some  places notably
Coimbatore and Bangalore, have become
notorious as centres of counterfeit currency
and many innocent people are being duped by
these people” Not only that .....

MR SPEAKER : Please ash a question,

SHRI P. VENKATASUBBATAH : 1
siarted with asking whether the Government
is awarc of the fact that Coimbatore and Banga-
jore are considered to be notorious centres
of this racket 1n forged currency.

The Government is not able to check this
sort of racket going on with the result that
small people are being deceived and some
people are getting benefited and becoming rich
overnight. May 1 know whether the Govern-
ment is aware of this fact and, if so, what
action they are taking in this regard?

MR. SPEAKFR : The supplementarie-
should not be in the form of making suggess
tions and giving informatior. They should be
directly in the shape of questions. 1 hope you
will avoid it in {uture.

SHRI K.R. GANESH : As the House
knows, as far as Coimbatore is concerned, a
large amount of currency was seized even be-
fore it went into circulation, The Govern-
ment has taken various steps in connection with
the stopping of this evil, The printing of
counterfeit currency is an offence punishable
under the Indian Penal Code, The CBlI,





